(TO BE PUBLISHED IN DELHI GAZETTE PART-IV EXT RA-ORDINARY)

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFAIRS
8* LEVEL, C-WING, DELHI SECRETARIAT, L.P. ESTATE, NEW DELHI-110002

No.F.6/l6/04-Iud1./$"’74l{”¢‘3/[0'77- 1166 - Dated to the MhAugust, 2010
NOTIFICATION
No.F.6/16/04-Judl./: Under the provisions of Section 20 of the Punjab Courts Act,

v
5

By order and in the Name of the
Lt. Governor of National
Capital Territory of Delhj

—Cb
" (Tarun Sahrawat)
Additional Secretary (Law, Justice & L.A.)

NO,F,6/16/04~]ud1,/$v7/4/{aao/ )099-1)0¢ Dated to theM-ﬂ'August, 2010

Copy forwarded for information and necessary action to:

—

The Secretary to Govt. of India, Ministry of Home Affairs, New Delhi.

The Secretary of the Govt. of India, Ministry of Law & Justice, (Department of
Justice), Shastri Bhawan, New Delhj.

The Registrar General, High Court of Delhi, New Delh;.

The PAO-VI, Tis Hazari, Delhi.

The Controller of Accounts, Govt, of N CT of Delhi

The District & Sessions Judge, Delhi, Tis Hazari Courts Complex, Delhi.

The Special Secretary (GAD/Coord.), Govt. of NCT of Delhi (in duplicate along
with Hindi version of the same) for publication in Delhi Gazette (Extra-Ordinary
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department for official record.
8. Officer concerned through Registrar General, Delhi High Court.
9. Record Officer, Law, Justice & L.A. Department.
10. Guard file,
— Qe
(Tarun Sahrawat)
Additional Secretary (Law, Justice & LA)



